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THE VICE-CHAIRMAN (SHRI 

BHASKAR ANNAJI MASODKAR): 
With leave of the House, I will request 
the Parliamentary Affairs Minister to 
announce the Government Business for 
the next week. 

ANNOUNCEMENT RE. GOVERNMENT 
BUSINESS    FOR    16TH    AND    17TH 

AUGUST 1990 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRI JAGDEEP 
DHANKHAR): Sir, with your 
permission, I rise to announce that 
Government Business in this House for 
Thursday, the 16th and Friday the 17th 
August 1990 will consist of: 

(1) Consideration and passing of the 
Participation of Workers in the 
Management Bill, 1990; 

(2) Discussion on the resolution 
regarding proclamation issued in 
relation to the State of Jammu and 
Kashmir: 

 

(3) Discussion on resolution seeking 
disapproval of the Armed Forces 
(Jammu and Kashmir) Special 
Power Ordinance, 1990; 

(4) Consideration and passing of the 
Armed Forces (Jammu and 
Kashmir) Special Powers Bill, 
1990, as passed by the Lok Sabha; 
and 

(5) Consideration and passing of the 
National Commission for Women 
Bill, 1990, as passed by the Lok 
Sabha. 

RESOLUTION       RE.       RECURRING 
FLOODS IN BIHAR— Contd. 
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THE VICE-CHAIRMAN (SHRI 

BHASKAR ANNAJI MASODKAR): You 
have not given any amendment. Have you? 
Then, are you suggesting to her? 

 
Similar is the 

problem of West Bengal. Particularly, the 
release of water from Damodar Dam during 
the monsoon has its disastrous effect on 
some of the districts of West Bengal. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): 
Madam, this may require an amendment 

 

proper. I do not think it can go as it is. 

THE VICE CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): The 
Government is here. They will take note of it. 

 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): 
Suggestions can go. 
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SHRI T.A. MOHAMMED SAQHY 

(Tamil Nadu): Mr. Vice, Chairman, Sir, 
I am not getting the translation. Let him 
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also translate it into English so that we 
can understand the meaning. 

SHRI S.S. AHLUWALIA (Bihar): 
You can use your earphone. 

SHRI T.A. MOHAMMED SAQHY: I 
am talking about the couplet. I do not get 
the translation. 

DR. RATNAKAR PANDEY: You 
can use the headphone. 

SHRI T.A. MOHAMMED SAQHY: I 
am talking about the couplet. I would 
like to understand the meaning. 

DR. RATNAKAR PANDEY: I will 
explain it to you. 

 

 
SHRI SHIV PRATAP MISHRA 

(Uttar Pradesh): On a point of order. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): 
Point of order against whom? Against 
Dr. Pandey? 

 

3114 RS—22 
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SHRI SHIV PRATAP MISHRA: Sir, 

in the Indian history the Gupta Empire 
was called the 'Golden Age' because that 
was the swam yug and through the annals 
of history we come to know that: 

 
This means that during the Gupta Empire 
all the prominent cities were developed on 
the bank of the Ganga. Allahabad, which 
was called Prayag, Kashi and other cities 
were on the bank of the Ganga. Ayodhya, 
which is the point of dispute today, that is 
also on the bank of Sarju river. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): 
What is your point of order? 

 

SHRI ASHWANI KUMAR: Sir, this 
is absolutely irrelevant and must be taken 
off the record. 

SHRI SHIV PRATAP MISHRA: I am 
saying that misappropriation of funds 
should stop and these should be properly 
utilised by the Government. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): 
There is no point of order. 

SHRI ASHWANI KUMAR: It is a 
misuse of point of order. Every thing 
should be expunged. 

THE MINISTER OF STATE OF THE 
MINISTRY OF WATER RESOURCES 
(SHRI MANUBHAI KOTADIA  If the 
hon. Member wants, he can participate in 
the debate. Let him participate in the 
debate. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): It 
is not a point of order. 

DR. RATNAKAR PANDEY: Mr. 
Vice-Chairman, I am going to conclude. 
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SHRI MD SALIM: Mr. Vice-

Chairman, Sir, as the flood changes the 
landscape, the speeches of my 
predecessors have completely changed 
the perspective of the Resolution which 
was initially on the devastating flood 
situation in Central and North Bihar. 
Actually, flood and drought have become 
household names in the everyday life of 
an average Indian. This is not something 
different from the failures of the 
successive governments in different fields. 
Even after 43 years of Independence, we 
have failed to control the flood situation 
in our country, be it in Bihar, be it in 
Assam or West Bengal or Madhya 
Pradesh or Western India. 
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THE VICE-CHAIRMAN (SHRI 

BHASKAR ANNAJI MASODKAR): Mr. 
Salim, would you be able to conclude within 
one minute? 

SHRI MD. SALIM: I will just take 
another one-and-a-half minutes. I am going 
to conclude. 

THE      VICE-CHAIRMAN      (SHRI 
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BHASKAR ANNAJI MASODKAR): I 
am asking because we have to adjourn at 
5 p.m. If you are going to conclude just 
now, it is all right. Otherwise, you can 
continue next time. I am not hurrying 
you. You can take your time. You can 
continue your speech on the 24th which is 
the next non-official day for Resolutions. 

SHRI MD. SALIM: Thank you. 
5.00 P.M. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): 
He will continue on 24th. That is the day 
allotted for the Private Members' 
Resolutions. 

Now I want the leave of the House 
whether we should take up special 
mentions. There are 11 special mentions 
but I do not see more than one or two 
Members who are present. 

SHRI SYED SIBTEY RAZI (Uttar 
Pradesh): We should start it. 

SHRI T. A. MOHAMMED SAQHY: 
Everybody has to go. Let us adjourn. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): 
The suggestion is that we should 
postpone this because many of the 
Members want to go. 

SHRI SYED SIBTEY RAZI: Sir, two 
or three Members are there and they 
have waited for the whole day for this. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): 
All right, I will go according to the serial. 
Shri Bal Ram Singh Yadava, not there. 
Shrimati Bijoya Chakravarty, Shrimati 
Margaret Alva, Shri Ahluwalia, not 
there. Shri Surendra- Singh Thakur. 

SPECIAL MENTIONS Acute 
Shortage of Cooking Gas in Madhya 
Pradesh 

  


